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Harassment of the contractor of 
Safdarjung Fly-over

132. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION be pleased to state :

(a) whether the contractor lor 
Safdarjung flyover was harassed and 
falsely implicated in some cases by 
the erstwhile Prime Minister Smt. 
Indira Gandhi because her BOa 
San jay Gandhi owed substantial
amount of money to this person for
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construction works done for Iffaruti 
factory; and

(b) whether an impartial enquiry 
has been or is proposed to be ordered 
in the matter?

THE MINISTER1 OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION OSHRI SIKANDAR 
BAKHT): (a) The following cases
were registered against the contractors 
employed on the construction of fly­
over bridge near Safdarjung Airport at 
the instance of the New Delhi Munici­
pal Committee:—

Cl) FIR 220 dated the 19th March, 
1973, in Defence Colony Police 
Station, under Section 420 read with 
'Section 120-B-IPC for cheating and 
^criminal breach of trust.

(2) FIR 199 dated the 4th April,
1973 in Vinay Nagar Police Station,

* under Sections 409, 129-B 353 and 
186 of the JPC for criminal breach of 
trust by a public servant, criminal 
conspiracy, assault and obstructing 
public servants in the discharge of 
their duties.

(3) Case registered with the Lodhi 
Colony Police Station on the 18th 
June, 1974, for use of concrete of 
poor quality in construction. '

All the above cases are sub judice 
and no opinion can be expressed until 
the court decides these cases.

(b) In view of the position explain­
ed against (a) above, the question of 
any other inquiry does not arise.

Irregularity In Import of Foodgrains 
from U.SJL

133. SHRI JYOTIRMOY BOSU: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) whether serious irregularities 
were committed by Smt. Indira 
Gandhi and her Government which 

•entered Into a criminal conspiracy in

the matter of purchase of foodgrairs in 
rfeCent times (1971—77) from private 
suppliers in U.S. and in other coun­
tries;

(to) if the supply of such foodgrains 
had been substandard, shortweight 
and over priced;

(c) if Smt. Indira Gandhi, her 
Government and party received 
money for the same;

(d) if so, details thereof; and

(e) action proposed in this matter?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI PARKASH 
SINGH BADAL): (a) and (b). No,
Sir. The purchases of foodgrains in 
the United States and other countries 
are made in accordance with the pro­
cedure prescribed by the Government. 
Having regard to the need of public 
distribution system, the delivery re­
quired and other related considera­
tions. the purchases are made by the 
Missions abrond at best obtainable 
prices ant? at a time when it is con­
sidered advantageous to do so. These 
have been some foodgrain consign­
ments which have been found to be 
deficient in weight and quality and the 
matter is being taken up separately.

(c) So far as Government is aware; 
No, Sir.

Cd) and’ (e). Do not arise.

Master Plan for Tapping PisJi 
Resources Oja Eastern Coast

134. SHRI JYOTIRMOY BOSU: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Government are aware 
that on the whole intensive fishing 
activities in coastal, in deep sea^bva- 
kish waters, specially on East coast, 
where fish eating is much more pre­
valent, has been neglected resulting 
in very high price of fish; and




